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Q«ota of Coal to State*

10.  SHRI MADHAVRAO SCINDIA: 
Will the Minister of ENERGY  be 
pleaded to state:

(a) whether due to shortfalls in the 
production of coal, Government cut the 
quota of coal to States  for domestic 
use during the last few months and as 
a result certain  States  and Union 
Territories have to regulate its dis­
tribution to consumers through ration 
cards;

(b) if so, the percentage of cut in 
the quota of States; and

(c)  steps Government propose to take- 
to give full quota to States and Unioot. 
Territories?

t

THE  MINISTER OF STATE  IN 
THE MINISTRY OF ENERGY (SHRI 
JANESHWAR MISIIRA):  (a) and
(b). There has been shortfall in the 
production of soft coke due to floods, 
and other unforeseen circumstances, 
as a result of which the supplies of 
soft coke to the different States were 
adversely affected.  There was, how­
ever, no cut as such made by the Gov­
ernment in the quota of soft coke to 
the different States.

(c). The production of soft coke has- 
increased  substantially  in  recent 
months. Ciose  cooperation is main­
tained with the railways for improve­
ment in wagon supplies. Road move­
ment is allowed bv thp ccal companies, 
wherever necessary.

Transfer of Building Technology for 
Submarines by some Countries

11.  SHRI V AS ANT SATHE: Will 
the DEPUTY PRIME  MINISTER 
AND MINISTER OF DEFENCE be 
pleased to state.

(a) whether Government  have re 
ceived offers from the  ship yards in, 
France, Sweden and Netherlands. Italy 
and West Germany to provide for the 
transfer of building technology for the 
manufacture of submarines in India;

(b) if so, furnish broad details of the- 
offer received/under consideration.

(c) since how long these proposals 
continued to remain under process­
ing/ examination and how soon a final 
decision in the matter could be ex­
pected to be taken; and

(fi) if a final decision in this regari 
has already been taken details there­
of?

THE DEPUTY PRIME MINISTER 
AND  MINISTER  OF  DEFENCE: 
(SHRI JAGJIVAN RAM); (a) Yea, 
Sir.




